> sr.Civil Judge and JMFC, Pavagada
Sri.llanumanthappa V
Sr.Civil Judge and |MFC, Pavagada
f Cause List Date: 27-11-2020
Sr. No. Case Number Timing/Next Date Party Name Advocale
1 0.5 76/2019 V. Krishna D.V.SHESHADRI
(SUMMON Vs
IAN2015 il M/s Alria Solar Power
AWAIT SUMMON/NOTICE &
2 05 4372018 Sri, Venkatesh 5. Raghunathared
(SUMMONS) ¥s EAR1032/82
5. Dasappa
STEPS
3 RA 3172020 SmiL Neels @ Neslaveni 5 N.MURALIDHARA
(SUMMONS) Vs
A/1/2020 K Varadaraju
SUMMONS
4 RA BOOLIE Meclammi M. NAGENDRAPPA
{(SUMMONS) Vs
1AF172018 Jayammai
5 M.Co332020 Chandrs @ Chandrashekar E.CMARAMNAYAKA
[NOTICED Vs
Kamnlamimn
A M.C 35220 G, Ananda RAJANNA
(NOTICE) Vs
Chaitra M
7 MC 48/2020 Chandramoban Reddy Shashi kiran C reddy
[NOTICE) Vs i
_ Smt. Pavithra
B 0.5 2472012 .M. Erappanayaka
(HEARING) Vs
. [ Narasimbaiah
G EX 1120109 Cemvingta Ruecdy S A VENEATARAMAREDDY
i (HEARING] Vs
. IA1/2018 Venkalaravanappa
IAfH20149
10 0% 3772010 Sn Hanumantha Devaru ADINARAYANA RAD
[HEARING)
11 Q5 60,2019
(HEARING)
12  EX 442018
(HEARING)
13 M.C.36/2020
[(HEARING}
14 0.5 82018
(EVIDENCE)
IAv172018
IA22018
15 0.5 2772018

(EVIDENCE)




g, Mo, Case Number

16 0.5 29/2018

1T

18

19

21

a2

23

&5

(EVIDENCE)
IA/L/2018
0.5 72019
(EVIDENCE)
IAM2019
|AJ22019

S.C. 24/2019
(EVIDENCE)

MV.C, 1452017
[ARGUMENTS)

M.V.C 3952018
{ARGUMENTS)

RLA 2572019
[ARGUMENTS)
IAL2019

A.A, 292019
[ARGUMENTS)
IAL2019

R.A. 532019
(ARGUMENTS)

RA. 962019
(ARGUMENTS)
|A/12009
1A/2/2019

RA. 9972019
(ARGUMENTS)
|A2019

ARGUMENTS

26

27

28

RA, 132018
(ARGLUMENTS)
1A/1/2018

RA. 312019
(ARGUMENTS)
IA1/2019

M.C. 18/2020
[ORDERS)

0.5, 42017
(EVIDENCE)
|ASL2017
0.5. 34,2018
[EVIDENCE)
Iaf12018
IA22018

gr.Civl judga and |MFC Pavagada
&ri Hanumanthappa V
Sr Civil judge and | MFC, P avagada
Couse List Date: 27-11-2020

Timing/Next Date Party Name

M.Rarmachandrappa
Vg

Narayanapna

Lokesh M

\s

Lakshminar syanachari

Kariyanna
Vg

Bande Anjinappa
Sri Manjuratha
Vs
5ri.M.Ramappa

Sanjeevareddy
]

Siddagangamima

Shivappa

Chief Officer T.M.C

MV.C. 72072019

Sr. No. Case Number

Advocate

M.NAGESH

|
L.BHARATHABHUSHANA ‘

S.N.MURALIDHARA
S A Ranganath

L. Bharatha Bhushana
S.N.MURALIDHARA
D.R.AANGANATH
D.R.AANGANATH

M.BHAGAVANTHA

M BHAGAVANTHA

S.AVENKATARAMAREDDY




£

i i3

a3

M

35

Jé

37

28

49

40

Cases listed below are adjourned due to Covid 19

4l

41

13

15

gr. Mo, Case Number

MY.C. 7202019
(EVIDENCE}

M.V.C. 851/2019
{EVIDENCE}

0.8 5472019
(EVIDENCE)
IA/1/2018

M.C. 6172018
[EVIDENCE}

MV.CO 111872018
(EVIDENCE)

M.V.C 2572020
(EVIDENCE)

R.A 362018
[ARGUMENTS)
lA/172018
IAs272018

RA 20/2019
(ARGUMENTS)
1An2019

RA 562019
{ARGUMENTS)

RA. 1062019
(ARGUMENTS)
12019

RA 1022018
ISUMMONS)

M.C. 2872020
(SUMMONS]

RA 872019
INOTICE)
L1018
RA 172017
(ORDERS)
IA2017

SC 102020
(SUMMONS)

0.5. 56/2020
(SUMMONS)
LAFLR2 020

Sr.Civil Judge and JMFC, Pavagada
Sri.Hanumanthappa V

Sr.Civil Judge and |MFC, Pavagada

Timing/Next Date Party Name

0= 1 2-2020
11-12.2020
11-12-2020
11-12:2020
14-12-2020

14-12-2020

Cause List Date; 27-11-2020

Chikknnna

Vs

Lingappa

P Ramesh faby

Vs
Venkatachalapathi
R.V.Subbalakshmi
Vs

Block Education Officer
Manjunatha

Vs

Smt. V.G.Gestha
ANLSUYA MM

Vs

Manjumatha
Gopala.5

Vs

Digavanti Mahammad Rafi

Padmakka
Vs
Lakshmidevamma

Sanjesvappa
Vs

Smi Jayamma

L Lakshminarayanappa
Ve

Shivaramappa Dead by LRs,

Bhagyamms
Vs

Magalakshmammas dead by LR's

Bannappa

Vs
Poagart Clathappa
H R Veeresh

SRV Reddy

Krishnasastri TS

Amjanaya

B.Narasimhappa

L.Bharatha Bhushana

P.N Nage Roddy

VENKATESHAPPA

M._BHAGAVANTHA

D.V.SHESHADR

BNV SHESHADRI

KN Jayarami

N NAGENDHRA REDDY




wr. Wo, Case Number

4T

44

2l

51

]
L

51

54

a5

1]

AIRLMISE. MVC 82010

INOTICE)

EX Srx018
(SUMMONS)

M.V.C. 566/2020
(SUMMONS)

A 1032019
(NOTICE)
1A/1/2019
MV.COB41 2020
(SUMMONS)

ATRMISC. MVC
1372019
INOTICE)
MLV.C, 6522020
(SUMMONS)

AIRMISC. MVC
1172020
(NOTICE)

0.5. 122010
{ORDERS)

M.C. 4372020
(AD.R)

S U Judge and |MPC, Pavigada
Sk Manumanthappa ¥
Sr Uil Judge and JMFU, Pavagads
Cause List Do 27-11-2000

Timing/Next Date Party Name

18-12-2020

15-12-2020

15-12:2020

15-12-2020

16-12-2020

16-12-2020

17-12-2020

17-12-2020

17-12-2020

18-12-2020

Umadewi @ Umakks
Vs

K. Ramachandmpps
hmi Nhsemakia

s

Arpanevalu

NP Vinay Kumar
Vs

M Shafiulla

MO Elhal Sab
Vs
Sabes=ra Banu

Acdilakeshuns
Vs
Maveen Kumar E

Hamaknahnappa. K
Vs
Marasimhamurthy.D
J-Roopa

Vs

Dervari G,
AN

L]

Ramanjinappa
Shanthamma:

Vs

Ramanjana Reddy
ﬁlﬂ @ kulayappa

Nil

Adhvrcale

Mahabonb Bubua

[ Pandu Rangapo

ADINARAYANA RAD

Mahaboob basha

M_NAGESH




j Pri.CIVIL JUDGE AND JMFC, PAVAGADA
| Sri. Jagudeesh Biserotti

PRL. CIVIL JUDGE AND JMFC
Cause List Date: 27-11-2020

Sr. No. Case Number
Mlﬂ!lﬂ'"h:ﬂ; Date P!ttj' Hi.l'l!h Advocate
02.45 PM to 05.45PM
1 C.C. 21772011 PAVAGADAPS
(EVIDENCE) Vs
g e SHIVA
L 21412011 PAV
(ARGUMENTS) 1,;: pi i
3 Si ANJNEYALU
Misc. 40372019
(ORDERS) R:-.‘-'IANHHAPPA L Maruthi
The DEPUTY TAHSILDAR L. Maruthi
4 C.C.17572012 ARASIEFR PS -
JUDGEMENT} Vs
3 CC. 1472 i
o 011 ARASIK
(NBW ISSUED) Vi s
ERISHMAIAH
6 CrlMisc. 3482010 N d
(Dol et ctics 1i‘Ir;m;r\\':*n ra Mallesha, A
draft) The Deputy Tahasildar
Cases listed below are adjourned due to Covid 19
7 Crl.Misc 39/2019 03-12-2020 Venkatesh Naik S T.NARASIMHA
(NOTICE) Vs
The Tahasildar
8 CrlMisc 73/2020 03-12-2020 Nagesh Shashi kiran C
(NOTICE) Vs reddy
The Tahasildar
8 CrMisc, 139/2020 05-12-2020 M Eranna N.NAGENDRA
(NOTICE) Vs REDDY
The Deputy Tahasildar
10 CrMisc. 164/2020 05-12-2020 A Eshwarappa Ramesha
{(NOTICE) Vs
The Tahasildar
11 CriMisc. 16572020 05-12-2020 A Eshwarappa Ramesha
(NOTICE) Vs
12 Crl.Misc. BO/2020 05-12-2020
{(EVIDENCE)

13 CrMisc. 81/2020 05-12-2020
(EVIDENCE)

14  Crl Misc. 82/2020 05-12-2020
(EVIDENCE)




I —

DGE AND JMEC, PAVAGADA

51, No. Case Number

15

ib

17

18

19

Zl

27

4

Gl Misc. 752020

(SUMMONS)

C.C, 76172020
(SUMMONS)

C.C. 7622020
(SUMMONS)

C.C. 76312020
(SUMMONS)

C.C. Th4/2020
[SUMMONS)

C.C. 765/2020
(SUMMONS]

C.C. 7662020
(SUMMONS)

C.C. 76772020
{SUMMONS)

C.C. TEH2020
(SUMMONS)

C.C. Te9r2020
{SUMMONS)

C.C. 77y2020
(SUMMONS)

C.C. TTLR2020
ISUMMONS]

C.C, TTAHR20
{SUMMONS)

INOTICE])
IA/12020

GG 7292018
(SUMMONS)

Cri.Misc. 18772020

Pri.CIVIL JU

Sl ],g,mh Biserolti

PRL. CIVIL JUDG
Cause List

Timing/Next Date

08-12-2020

19-12-2020

19-12-2020

19-12-2020

19-12-2020

18-12-2020

19-12-2020

19-12-2020

18-12-2020

19-12-2020

19-12-20r20

19-12-2020

19-12-2020

18-12-2020

30-12-2020

E AND JMFC

pate: 27-1 1-2020

Party Nam#

Srinivasa M

Vs

The Tahasildar
Pavagada Police Station
Vs

Prakasha

Pavagada Police Station

Vs
Venkatasubbarayudu
Pavagada Police Station
Vs

Devananda

Pavagada Police Station
Vs

Nagaraja

Pavagada Police Station
Vs

Vinay

Pavagada Police Station
Vs

Pramod Kumar
Pavagada Police Station
Vs

Sanjigowda

Pavagada Police Station
Vs

AsTowathappa

Pavagada Police Station
Vs

Manjunatha

Pavagada Police Station
Va
Manjunatha

Pavagadia Police Station
Srikanth

Advocate

S.T.NARASIMAA

APP

AFP

APP

APF

AFP

APP

APP




.

¥

L1]

12

13

Sr. Mo, Case Number

(rL5 4172018
ISUMMOMS)
AJI201n
1AS22018

05 1312018
(SUMMONS)
Iastr2nng
22018
20148

0.5, 372020
(SLMMONS)
LAS12030
0.5 1492020
[SUMMONS)
[AF172020
0.5, 2200
(SUMMONS)
A2 0
IA2/2020

EX 4/2003
(NOTICE)

EX 5072008
(NOTICE)

0.5 19772016
{NOTICE)
IA/L2016
IAMLEO1G
0.5. 34572015
{Await report)

0.5, J06/2008
(EVIDENCE)

0.5. 467/2011
(EVIDENCE]
1A12011
FDP 5/2007
{OBJECTION)

EX 63/2004
[HEARING ON LA}

FDP 172010
(NEW ISSUED)

PrLCIVIL JUDGE AND M, PAVAGADA
Srl. lagadessh Bisoratil
FRL CIVIL JUDGE AND [MFC
Canse List Date: 27-11-2020

Timing/Next Date Party Name

02.45 PM to 05.45°M
Sri.Narasimhappa
Vs
K Adinarayana

Chandrashekar
Vs
Ankanma@posjari ankinna

P.B. Venkataswamy
Vi

Narayanamma

Smt. Parvathamma
Vs

Smt. Lakshmielevi
Gangeya K.P

Vs

The cheef officer

Poddaramappa

Vs

1 Pathalingapps

Banappa dead by Lrs

Va

M Abchd Balmman dead by LRs
SMT. NARASAMMA

Vs

HATHAEARSA

Venkaissha

Vs

Seshanna

MOHAMMED SHAFTULLA
Vs

PRABHAKARA REDDY

PO MAN]UNATHA NAYAKA
V&

P RDHARMADANAYAKA
A.D Kadarappa

Vs

Maraiah

VENKATARAVANAFEA
V=

N.V.CHANDRASHEKAR GUFTA

Thimmenaik
Vs
ramannik

Advocabe

Muralikrizhns

N.NACENDRA REDDY

PV YAGNANARATAMA
RT.Mallikagunaiah

M_NAGENDRAPPA

SRIM.MADVOCATE.

ANH

N.NAGENDRA REDDY

5. . RAGHU

M BHAGAVANTHA




G, No. Cise Number

15

16

17

18

19

26

27

a8

0.5, 3332012
(EVIDENCE)
wizld
0.5.541/2012
(EVIDENCE}

(3.5, 50372013
(EVIDENCE)
AL 2013
0.5. 432016
{EVIDENCE}
IN12DME
0,5 2892016
(EVIDENCE)
A2 B
1AS 2014
0.5 100120016
(EVIDENCE]

05, 417010
(EVIDERCE)
12016
0.5 1552017
(EVIDENCE!
[ASLana7?
A12017

¥ Trii] i)
5 17372017
{EVIEENCE]

0.5, 33572017
(EVIDENCE]
ALY

05 3870017
(EVIBERTE]
LA 2017

0.5 L2017
(EVIDENCE)
AL ROLT

e 1092012
(ARGUMENTS)
IASLZ0L2
a0

0.5 48873013
(ARGUMENTS)
2013

0.8, TH2014
[ARCIUMENTS)
AWZ20LG
LA 2E16

Timing/Nest Date Party Name

BAMAMOHAN
Va
FAPANNA

PANDURANGAPPA

Vs
ANJANAPPA AND OTHERS
B RAMANJINEYA

Vs
MAGAMMA

S iddapgs

Vs

;. Bornppa
v.C.Chanmakeshavi Reddy
Vs

' W enkalsswanyy

Sannpmallappa
Vs

Padajalappa
Mandava

Vs
Thispeswamy

Pakiramia
Vs

]‘;-drlu. Bavalah i@ Kunti Bavatih

Sinl. Pakru D

Vs

M rmambimarihy
Sulilsanni

¥s

Witk thnaragge @
Vonkitavarappia
K_Borappa

Vs

B Slabdigagh

P H SUBRAMANYA

sahaboob Basha

M BHAGAVANTHA

[V SHESHADRI

| A LAKSHMAIAH

M, NAGESH

Ramimiban

N MALAKRISHNA

| RLAKSHMAIAH

I 5 AKALAFFA




Sy, Moy, Ciase Numbier

Jil

L

33

i

Cases listed below are adjouwrned due 1o Covid 19

35

36

37

38

44

40

41

42

44

44

45

0.5, 18872000
{FIRST HEARING)

s 227

(FIRST HEARINIT

IAV L2020

EX 6452008

(DEFENUE EVIDENCE]

0.8, 4682012
[DEFENCE EVIDENCE)
IA/1/2013

0.5, 1152015
(DEFENCE EVIDENCE)
LA/172015

Q.5 1112020
(SUMNMONS)

FDP 1772019
(NOTICE)

EX 262020
(NOTICE)

Q.5. 1772018
(EVIDENCE]
1a/1/2018
05 Taz018
(EVIDENCE)
A1 01E

0.5, 8572018
(EVIDENCE)

Ivima

0.5, 2332018
(EVIDENCE)

0.8, 28072018
{EVIDENCE)
IAS1/2058
0.5. 18572019
(EVIDEMCE)
IA/12019
0.5, 18772018
(EVIDENCE)
IA/12019

OLS. 2002019
(EVIDENCE)

PriCTVIL JUDGE AN [MIC, PAYVALADA
Bl Jogadoeul Biseroiil
PR, CIVIE UL ARD MIPC
Canase List Dales 27 1012020

07-01-2021

0701 -2021

07-01-2021

07-01-2021

07-01-2021

0701 -2021

O7-01-2i(21

07-01-2021

07-01-2021

07-01-202]

07-01-2021

Timvinn MNest Dabe Pacty N womae

arl. Erappa

Vs

Ranigapga
Vinkathravanap s
Vs

EUrsinaina
CHINTHALAIAH
Vs

WV CHANDRASHERAR GLUPTA

T PARAMESHWARAPE'N
Vs

GUIARAPPA

ERAMMA

Vs

DCTHIMMAIAH

Bissla Anpinapgsa
Vs

Shambeisrn Mk
Mulukalnm
Va
Manswany
Liima

L

S iy app
Alkatappn

Vs

Naganna

Lakshma Maik
Ve
Keshyn Naik

R Marasdmbismurty
Vs

Thivmmappa
SmiIndramma

Adlvor il

ST MARASIMH A
MY Payananda Sogar
MLBHAGAVANTIIA
K5 Maaparagu

DPANDU RANGAITA

LILLAKSHMAIAN
KCSUBBAYAFPA

Hon Profhakara Ry
S.AVENEATARAMAREDDY
HA Prabhakiarn Reddy

PS5 SHIVAKKUMAR
Mahosh M

PV.YAGNANARAYANA

N NAGENDRA REDDY




&r. No. Case Number

16 0.5 1212020
{callon)
1A/12020

47 0512972020
{caflon)
12020

48 059972007
(OBJECTION TO IA)
TA2017

PrL.CIVIL JUDGE AND JMEC, PAVAGADA
5rl. Jagadeesh Biserothi
PRL CIVIL JUDGE AND JMFC
Cause List Date: 27-11-2020

Timing/Next Date Parly Name

07-01-2021

07-01-2021

07-01-2021

Lakshmagal

Vs
Venknateshappa
Shivakumar

Va
Nandeswarmppa

Subbarayanaik
Vs
Lakshmarmms

1.5 AKALAPPA

M.NAGENDRAFPA




Sr. No. Case Numbor

02,45 ™M o 05.458M
1 S 21472070 Sannai il higypa
(SUMMONS] Vs
] Chithappa
2 05 Mu012 TRDEVARA]J
I Settlemenl) Vs
GGANGADHARA
3 EX31ama SMT. JYOTHI
{ Balaawis) Vs
RAGAHU
i 0.5 46672014 Chiyckann
(A0000) Vs
{ Settlement) V.N Naraynina
INV172014
IAS2014
5 0.5 37002000 HHANUMANTHARAYAPPA
(HEARING) Vs
HANUMANTHAIPPA
6 0.5 12002016 Lakshmamma
(EVIDENCE) Vs
A1 2016 K.N.Narayana
CROSS EXAMINATION OF DW
7 0.5 26472015 SMT. B.S. MEENAKSHI
(EVIDENCE) Vs
B.S SRINIVASAPPA
FURTHER EVIDENCE FOR PLNTF
B 0.5 TG Hanumantharaddy
(EVIDENCE) Vs
IA22016 Chinnamallakka @ Mallakka
IA/12016
PLNTF EVIDENCE :
9 0.5 1882015 SMT. LAKSHMINARASAMMA
(EVIDENCE) Vs
12015 CSMT.ASHWATHAMMA
10 0.5 2052017 Vijaya Bank [ts manager
(EVIDENCE) Raghupathi Bhot
IN12017 Vs
Pedidnkh
11 05 1042017 [harmanaik
(ARGUMENTS) Vs ' \ '
IAf/2057 Mamikd Bal
12 0.5 25272015 I". Shivashanlarappa
(ARGUMENTS) Vs : y
13 0.8 672018 Buden Sab
[HEARING ON 1A) V&
IA12018 Buden Sab

Pl CIVIL JUDGE AND JMEC, PAVAGADA
SriNharath Yogeesh Karagudari
AL, CIVIL JUIMGE AND MG

Cae Lish Date: 271120020

Timing/Next Date  Party N

;

Aclvien aln

MV Diayanandn Sagar

MY

ADINARAYANA RAD

PN, NAGENDRAREDDY

SV RAGHU




&, Mo, Case Nuimbar

i4

Cases listed below are adjourned due to Covid 19

15

16

12

19

20

21

id

26

27

28

0.5 SR01R

(HEARING ON 1A}

IAI2019
larzr2ong

0.5, 45472015

(DRDERE ON 14

V12015
0.5.42/2019
(EVIDENCE)
lA/1/2019

0.5 32RMY
(EVIDENCE)
IA172019

0.5, 43472015
(EVIDENCE)
IA/1/2015

0.5 1182019
[EVIDENCE)
LAI2018

EX 2872015

[PROCLAMATION)

EX 372017

{OBJECTION TO 1A)

1.5, 2382016
(EVIDENCE)
|Af2016
L2016
0.5 2102019
(Settlement)
1A/ 2018
0.5. 26472016
(EVIDENCE])
LAf1/2016
0.5 16272019
(Settlemsent)
1Af12018
s, 82017
(EVIDENCE]
IA272016
TASLR016

0.5 402017
(EVIDENCE)
IAZR201T
1A7172017
0.5. 522017
(EVIDENCE)
IAA201T

Pel.CIVIL JUDGE AND JMFL, PAVALATDA
Srl.Mharath Yogeesh Karagudar]
ADDL CIVIL JUDGE AND JMFC

Causn List Dote: 27-11-2020

Timing/Next Dale Party Name

30-11-2020

02-12-2020

04-12-1020

05-12-2020

05-12-2020

05-12-2020

05-12-2020

07-12-2020

10-12-2020

11-12-2020

Kaksemulla
Vs

Dr M H Narayroappa

Anjinappa
Vs
Daddanna

G.V. Manjunath
Vs
Blieemanna

Durgappa

Vs
Hanumanthappa

Eranna
Vs
Ramareddy

B Parvathamma

Vs

B Hanomantharayappa

B P BASALAH
Vs

GUDDA MALLAPPA

s
Shivakumar

Honnadevl MY,
V=

Addvoralio

MURALI KRISHNA

M. BHAGAVANTHA

LB LAKSHMAIAH

5. T.NARASIMHA

N.NAGENDRA REDDY

P.V.YAGNANARAYANA

LA LAKSHMAIAH

G.C.MANJUNATHA

N NAGENDRA REDDY




{ PrlCIVIL JUTHEZE ANT [MIT, FAVALA DY

i S Mbarmth YVoepeeah Ear sgudac
' ]
F A, CIVIL JUINGE ANTY [
'}
Caase Ll Dats 217-11-2020

/ Ny Wa Cave SNumbey

Timimg s ent Date FParty “same

/

0245 PM [|:|I 03 AIZMM

Litvvter &l s

" - (TS
JUT4 3
e llFl.lJ. '."al_.\‘ ‘ %
a1 YARASTMHAPPS
CEMES Vs
VENEATAMMA
NEW 1SSUE] Vs
i C.C 3502007 HIRLMAN
RE-ISSUE SUMMONS Vs
Hha Thal LA
5 GG X220 W W Hocasints PS5
IBEW I55UE s
VENL PAL
i PO R RAFOI0 Ragaversira Toierprses and N MACENDRA
Sworn Statement) Chits HEDEY
Vs
K5 Raghunaths
7 PLCR 7072020 Subramanys N NACENDS.
{ Sworn Statement) ¥s AR
T Salishaims
Cases listed below are adjourned doe to Covid 19
] C.C. 7TBA2015 30-11-2020 STATE
(RE-ISSUE SUMMONS) Vs
o : UMESHA
9  Crl Misc. 10672020 07-12-2020 Nag=ndra RAJANNA
{ Settlement] Vs = .
Doputy Tabssiidhar
10 C.C.E8172018 08-12-2020 Thirumani Folice Staooa APP
¥s
[Settlament
2 J HEaju Natk
11 'C.C. 4212018 049-12-2020 Thirumani Polws Station APP
(Settlement] Vi
12 CrlMisc 9272020 10-12-2020 Lokesh Reddy N MNMAGENDRA
i Settlement]) Vs REDDY
The Chisf Officer.
13 CriMise. 175/2020 11-12-2020 Shankars Nalk § ]. Shankara V.D.Veskatacwamy
(Faper puplication :im.’:
drait) 5
The Deputy Tahasfidar
: Rl RAGHAVENDRA
14 C.Co83M020 14-12-2020 5 :
(SUMMONS) EENERFHEEE H'EC‘-I'II'I'S m
G. Nagabhushan




